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i. Chairperson:- Retired Chairman of Bihar State Election Commission or Retired
Chairman of BPSC or Retired Chairman or Member State Information
Commission or Retired Chairman or Member of State Human Right
Commission.

ii. Member:- Ex-Chairman or Ex-Member of self-regulatory agencies in the field of
media/advertising, such as Advertising Standard Council of India (ASCI)
or News Broadcasters Association (NBA) or Broadcasting Content
Complaint Council (BCCC) or Retired Director of PIB, Patna or Retired
Director of IPRD, Patna.

iii. Member:- A reputed professional from Advertising or Print media industry.
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